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prevalent in the various States is not avail-
able.

(c) Does not arise, as no scheme has
been formulated by the Government of India
for compulsory rural medical service. How-
ever, it may be mentioned that the Medical
Council of India in its recommendations on
Graduate Medical Education has prescribed
that every candidate after passing the final
M.B.B.S. examination will be required to
undergo compulsory rotation internshipfora
period of 12 months out of which posting in
community heailth work should be for a
minimum period of 6 months. This recom-
mendation is being implemented by most of
the medical colleges in the country.

Roads to Halisahar Railway Station

6239. SHRIR.P. DAS: Wilithe Minister
of RAILWAYS be pleased to state:

(a) whether the Railways undertook to
repair and widen the roads towards the

Halisahar Railway Station;

(b) if so, the details thereof; and

(c) the action taken/proposed to be .

taken in this regard?

- THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI MA-
HABIR PRASAD): (a) to (c). Repairs to the
Station Road will be taken up shortly. Some
temporary repairs have been completed.
The work of widening the Road from Station
Road to the condemned Yard Gate will be
considered for inclusion in the Railway's
Works Programme 1989-90 subject to
availability of funds.

Encroachment of Railway land on
Western Railway

6240. SHRIMATI PATEL RAMABEN
RAMJIBHA! MAVANI: Will the Minister of
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RAILWAYS be pleased to state:

(a) whether Railway land and proper-
ties have been encroached upon by various
individals and organisations in Rajkot,
Bhavanagar, Baroda, Bombay and other
Divisions on Western Railway;

T

(b) if so, the details thereof; and

(c) the action being taken in this re-
gard?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI MA-
HABIR PRASAD): (a) Yes, Sir.

(b) There are 2081 encroachments on
railway land in Gujarat covering an area of
59.63 hectares.

(c) Action is being taken for eviction of
the encroachers under the Public Premises
(Eviction of Unauthorised Occupants) Act,

1971 in the courts of Estate Officers.

Grant of Censor Certificates to Feature
Films

SHRI SHANTARAM NAIK:
SHRI AMARSINH RATHAWA:

6241.

Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(@) the number of feature films, lan-
guage-wise, submitted by the respective
producers before the Film Censor Board,
during the year 1987,

(b) the types ot censor certificates given
to these films;

(c) the number of films granted certifi-
cates without cuts;

(d) the number of films granted centifi-
cates with cuts;
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(e) whether any decisionofthe Boardin DEPARTMENTS OF EDUCATION AND
the last three years has been reversed by =~ CULTURE (SHR! L.P. SHAHI): (a) to (d).
Government; and Statement-| is given below.

(f) it so, the details thereof?

THE MINISTER OF STATE IN THE (e) and (f). Statement-ll is given below.

STATEMENT-|

(a) Language wise break up of the Indian feature films certified by the Central Board, of
Film Centification during the year 1987.

* Tamil . 167
Telugu 163
Hindi 150
Malayalam 103
Kannada 88
Bengali 35
Marathi 27
Bhojpuri 14
Gujarati 1
Oriya 9
Punjabi 8
Assamese 8
Haryanavi 6
Nepali 6
Rajasthani 4
Garhwali 3

Kumaoni 1
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Brijphasha 1
Tulu 1
English 1
806
(b) Types of Censor Certificates granted:
U Certificate UA Certificate A Certificate Total
Clear With Total Clear With Total Clear With Total Clear With Total
cuts — cuts cuts cuts
280 245 534 24 64 88 53 131 184 366 440 806
STATEMENT 11
Year Title of Film Decision of Decision of  Decision of
Board Appellate Central
Tribunal Gouwt.
1985 1. Ram Teri Ganga U with cuts — UA with cuts
Maili (Hindi) .
2. Maficha Sakshi- Refusal A with cuts Refusal. High
dar (Revised) Court of Bombay
(Marathi) quashed the
orders of the
Central Govern-
ment.
1986 1. Tulasi Dalam A with cuts — A with addi-
(Kannada) tional cuts.
1987 1. Andheri Raat UA with cuts UA with cuts UA with addi-
Main Diya Tere tional cuts
Haath Mein (Hindi)
2. Kannepillala A with cuts — Clear A
Veta (Telugu)
3. Kaani Nilam U with cuts — U with one

(Taml)

additional cut.






